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         SUPREME COURT OF INDIA
             RECORD OF PROCEEDINGS

             CIVIL APPEAL NO(s). 7380 OF 2001

VALLIAMMAL & ORS.                               Appellant (s)

               VERSUS

M.A.K. GOPAL & ORS.                            Respondent(s)

(With office report )

Date: 31/01/2008 This Appeal was called on for hearing today.

CORAM :
   HON’BLE MR. JUSTICE A.K. MATHUR
   HON’BLE MR. JUSTICE ALTAMAS KABIR

For Appellant(s)
            Mrs.Revathy Raghavan,Adv.

For Respondent(s)
           Mr. R. Nedumaran,Adv.

       UPON hearing counsel the Court made the following
                 ORDER

             Put up this matter after two weeks, as prayed for.

     (Sukhbir Paul Kaur)                (Vijay Dhawan)
       Court Master                Court Master


